
P R E V I  O U S I N S T I T U T I O N         D I S P O S A L C L O S I N G

 B A L A N C E D B S B TOTAL L.B. DB SB TOT A L B A L A N C E

MAIN CASES

CIVIL SIDE

CIVIL FIRST  APPEAL 10664 0 74 74 0 0 45 45 10693

CIVIL SECOND   APPEAL 3262 0 51 51 0 0 20 20 3293

EX. FIRST APPEAL 53 0 0 0 0 0 0 0 53

EX. SECOND APPEAL 14 0 0 0 0 0 0 0 14

CIVIL MISC. APPEAL 30938 51 338 389 0 15 81 96 31231

CIVIL REVISION 452 0 30 30 0 0 35 35 447

CIVIL REVIEW 664 5 6 11 0 9 26 35 640

CUSTA (CUSTOM APPEAL) 14 0 0 0 0 0 0 0 14

INCOME TAX REF. 3 0 0 0 0 0 0 0 3

OTHER TAX REF. 2 0 0 0 0 0 0 0 2

TAX CASES 0 0 0 0 0 0 0 0 0
EXCISE ACT REF. 0 0 0 0 0 0 0 0 0

I.  T.  APPEAL 412 6 0 6 0 1 0 1 417

W. T. A. 8 0 0 0 0 0 0 0 8

SALES TAX  REVISIONS 750 0 11 11 0 0 0 0 761

TESTAMENTARY CASES 1 0 0 0 0 0 0 0 1

COMPANY PETITION 11 0 0 0 0 0 3 3 8

COMPANY APPEAL 1 0 0 0 0 0 0 0 1

COMPANY APPLS. 20 0 0 0 0 0 0 0 20
CIVIL TRANSFER APPLICATION 374 0 29 29 0 0 37 37 366

COMPANY LIQUIDATION 10 0 0 0 0 0 0 0 10

ELECTION PETITION 6 0 0 0 0 0 0 0 6
SPECIAL APPEAL ( CIVIL) 6 0 0 0 0 0 0 0 6

SPECIAL APPEAL ( WRIT) 2224 117 0 117 0 109 0 109 2232

CIVIL CONTEMPT 4486 13 182 195 0 7 105 112 4569

CIVIL WRIT 67819 180 2377 2557 0 54 3061 3115 67261

OOS 1 0 0 0 0 0 0 0 1

CENTRAL EXCISE APPEAL 177 2 0 2 0 3 0 3 176

CROSS OBJECTION 1067 0 5 5 0 0 10 10 1062

CIVIL REFERENCE 1 0 0 0 0 1 0 1 0

C.M.AP. (WAKF TRIBUNAL) 16 0 0 0 0 0 0 0 16

          TOTAL  “A” 123456 374 3103 3477 0 199 3423 3622 123311

CRIMINAL SIDE

MURDER REFERENCE 7 1 0 1 0 0 0 0 8

CRIMINAL APPEAL 24253 27 190 217 0 18 107 125 24345

CRIMINAL REVISION 9343 0 175 175 0 2 281 283 9235

10549 0 880 880 0 0 944 944 10485

1979 0 1644 1644 0 0 1923 1923 1700

CR. CONT. PETITION 5 0 0 0 0 0 0 0 5

CRIMINAL REFERENCE 1 0 0 0 0 0 0 0 1

HABES CORPUS 114 51 0 51 0 57 0 57 108

CR. L TO A 412 0 61 61 0 0 23 23 450

CRLW 525 14 271 285 0 17 271 288 522

CRLO (CRIMINAL ORIGINAL) 1 0 0 0 0 0 0 0 1

TOTAL B 47189 93 3221 3314 0 94 3549 3643 46860

TOTAL A + B 170645 467 6324 6791 0 293 6972 7265 170171

IN THE HIGH COURT OF JUDICATURE FOR RAJASTHAN AT JODHPUR
CATEGORY-WISE MONTHLY STATEMENT FOR THE MONTH OF 

MAY-2024

CRL. MISC. PET.
U/S 482 CR. P.C.

CRL. MISC. BAIL
U/S 438 & 439 CR. P. C.



IN THE HIGH COURT OF JUDICATURE FOR RAJASTHAN AT JODHPUR

           CATEGORY-WISE MONTHLY STATEMENT FOR THE MONTH OF 

MAY—2024

KIND OF CASES
P R E V I  O U S I N S T I T U T I O N         D I S P O S A L C L O S I N G

 B A L A N C E D B S B TOTAL L.B. DB SB TOT A L B A L A N C E

808 56 101 157 0 64 150 214 751

2363 0 111 111 0 0 124 124 2350

12196 0 800 800 0 0 770 770 12226

77 0 79 79 0 0 87 87 69

0 0 0 0 0 0 0 0

0 0 0 0 0 0 0 0 0

363 5 89 94 0 5 68 73 384

           TOTAL -C 15807 61 1180 1241 0 69 1199 1268 15780

CRIMINAL TRANSFER PET. 55 0 2 2 0 0 4 4 53

0 0 0 0 0 0 0 0 0

           TOTAL -D 55 0 2 2 0 0 4 4 53

TOTAL  C+D 15862 61 1182 1243 0 69 1203 1272 15833

TOTAL A+B+C+D 186507 528 7506 8034 0 362 8175 8537 186004

17 0 0 0 0 0 0 0 17

7 0 0 0 0 0 0 0 7

0 0 0 0 0 0 0 0 0

2220 0 74 74 0 0 10 10 2284

782 0 51 51 0 0 17 17 816

4897 35 175 210 0 35 118 153 4954

305 0 30 30 0 0 13 13 322

4 0 0 0 0 0 0 0 4

0 0 0 0 0 0 0 0 0

366 0 29 29 0 0 37 37 358

17 0 0 0 0 0 0 0 17

1782 115 0 115 0 114 0 114 1783

41016 132 2339 2471 0 58 2555 2613 40874

TOTAL -E 51413 282 2698 2980 0 207 2750 2957 51436

1588 15 196 211 0 15 106 121 1678

CIVIL MISC. CASE 2493 39 42 81 0 14 124 138 2436

0 0 0 0 0 0 0 0 0

CIVIL LEAVE TO APPEAL 47 0 2 2 0 0 2 2 47

TOTAL -F 4128 54 240 294 0 29 232 261 4161

TOTAL  E+F 55541 336 2938 3274 0 236 2982 3218 55597

TOTAL- MISC.  (C+D+E+F) 71403 397 4120 4517 0 305 4185 4490 71430

TOTAL  A+B+C+D+E+F 242048 864 10444 11308 0 598 11157 11755 241601

MISC. CASES
CRIMINAL SIDE
(BAIL & STAY WITH APPEAL, REVISION, 
CRIMINAL INTER APPL.)

BAIL APPL. IN CRIMINAL 
APPEAL

BAIL APPL. & STAY IN CRIMINAL
REVISION

BAIL APPL. & STAY IN CRIMINAL
MISC. PETITION 

BAIL APPL. & STAY IN CRIMINAL
CRIMINAL TRANS PET. +CRLW

BAIL APPL. & STAY IN CRIMINAL
CRIMINAL CONT. PETITION 

BAIL APPL. & STAY IN CRIMINAL
LEAVE TO APPEAL

 CRIMINAL MISC. APPLICATION

STAY IN HABES CORPUS

CIVIL SIDE
CIVIL INTERLOCUTORY CASES

STAY IN INCOME TAX APPEAL 

STAY IN CENTRAL EXCISE APPEAL 

STAY IN SALES TAX REV.

STAY IN CIVIL FIRST APPEAL 

STAY IN CIVIL SECOND APPEAL 

STAY IN CIVIL MISC. APPEAL 

STAY IN CIVIL REVISION 

STAY IN CIVIL REVIEW

STAY IN SPL. APPEAL (CIVIL) 

STAY IN TRANS FER APPL.

STAY IN CMAP..

STAY IN SPL. APPEAL (WRIT)

STAY IN WRIT PET.

CIVIL MISC. APLN.

EXE. MISC. APLN.
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